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(d) what are the details of average
annual expenditure, item-wise, to be
sncurred on this branch?]
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$+[THE DEPUTY MINISTER OF
~OMMERCE (SHRI M. SHAFI
QURESHI): (a) The Khadi and Vil-
lage Industries Commission is consi-
dering a proposal made by the Super
Bazar to open a Section in the Super
Bazar.

(b) to (d) Do not arise.]
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7[AcTioN AGAINST KHADI GRAMODYOG
BrawanN, New DeLmr sy N.DOM.C.

1062. SHRIMATI VIDYAWATI
CHATURVEDI: Wil] the Minister of
COMMERCE be pleased to state:

(a) whether it is a fact that the
Khadi Gramodyog Bhavan, New
Delh1 were proceeded against by the
New Delhi Municipal Committee for
selling adulterated honey;

(b) whether they were convicted in
the court and were awarded punish-
ment and were also fined;

(c) if so, what ig the name of the
officer who was departmentally held
responsible for this wrong act under
rules of Khadi Commission; and

(d) what departmental action has
been taken against him?]
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¥[THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCE (SHRI
M. SHAFI QURESHI): (a) Yes, Sir.
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¢b) The Court held that no offence
had been established against the Khadi
Gramodyog Bhavan and the Manager
of the Bhavan wag discharged. The
Assistant Manager (Shri H. L. Jain)
was convicted and sentenced to one
year’s rigorous imprisonment and a
fine of Rs. 7,500. An appeal has been
preferred.

(¢) and (d) No officer of the Bha-
wvan has so far been held departmen-
tally responsible for thig adulteration.
The question of holding a departmen-
tal enquiry is under consideration.]
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¥[Cases AcAINsT ManNaceEr, Kuanr
GramMmoDYOG BHAVAN, New DEeLHI

1063. SHRIMATI VIDYAWATI
CHATURVEDI: Will the Minister of
COMMERCE be pleased to state:

(a) the number of cases launched
so far against the present Manager of
the Khadi Gramodyog Bhawan, New
Delhi run by the Khadi Coinmission;
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(b) the number of times he was
released on bail;

(c) whether any departmental ac-
tion has been taken against the Mana-
ger by the Khadi Commission; and

(d) if so, what are the details there-
of?}
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1[THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCE (SHRI
M. SHAFI QURESHI): (a) Two.
(b) Twice,
(¢) No, Sir.

(d) Does not arise.]

YARDSTICK FOR NUMBER OF Posts OF
PAY CLERKS

1064. SHRI R. S. KHANDEKAR:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any prescribed
yardstick for the number of posts of
Junior payclerk, Senior payclerk, Ins-
pecting payclerk and Divisional pay
Master on Indian Railways;

(b) it so, the details thereof;

(c) whether the number of staff
posted on the Central and Western
Railways is in accordance with the
prescribed yardstick; and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) to
(d) Information is being collected and
will be laid on the Table of the Sabha.
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